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Appearance: 

None for the appellant 

 
Shri Harshvardhan, Authorised Representative for the Department 
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HON’BLE MR. JUSTICE DILIP GUPTA,PRESIDENT 
HON’BLE MR. P. V. SUBBA RAO, MEMBER ( TECHNICAL )  

 
  

FINAL ORDER NO. 51323 /2023 
 

Date of Hearing/Decision: 15/09/2023 
 

JUSTICE DILIP GUPTA: 

      Case has been called out but no one has appeared on behalf of the 

appellant.  It transpires that even on the earlier occasions when the matter 

was listed on 27.04.2023 and 18.07.2023, no one had appeared on behalf of 

the appellant.  

 

2.        Learned authorized representative appearing for the department has 

brought to the notice of the Bench the discharge of dues certificate issued in 

connection with the declaration issued under the Indirect Tax Dispute 



2 

 

Resolution Scheme, 2016. It mentions that in view of the declaration made 

by the appellant, the Designated Authority has issued a discharge of dues 

certificate certifying the receipt of payment from the declarant towards full 

and final statement of the amount due from the declarant in terms of the 

Order-in-Original dated 31.03.2015. 

 

3.     It appears that it is for this reason no one has been appearing on 

behalf of the appellant.   

 

4.     The appeal, therefore, stands dismissed as withdrawn.  

(Order dictated and pronounced in open court) 

 

 

 

 
(JUSTICE DILIP GUPTA) 

PRESIDENT 

 
 
 

(P. V. SUBBA RAO) 
MEMBER ( TECHNICAL ) 
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